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CENTRAL ADMINISTRATIVE TRIBU

OA NOL 132
New Delhi this the 12th day of

HON’BLE MR. SHANKER RAJU, mEHBE

D. Sangunam son of &h. R. Drav

RfD-B 9311, East of Kai 1&5%,

New Delhi-110G65. ‘

(By Advocate Shri B.5. Mathur)
-Versus-

1. Challman, _
Gentral rul?UL;Lﬁ CUﬂtrol Bo
Pariveash Bhawanh,
CBD cum OFffice Comp
East Arjunnagar,
Dalhi-110032.
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7. Membar GSecratary,

Central Pollution Control Board,

Farivesh Bhawan,

GBD cum Office Compiex,

Fast Arjunnagar,

Delhi-1100G372.
3. Thes Gecreatary,

Ministry of Environment and Forests,

Paryavaran Bhawan,

CGO Compiex, Lodi Road,

New Dalhi-110003. -Raspondents
(By Advocate 5h. 5. Mohd. Arif)

O R D E R (GRAL)
By Mr. Shanker Raju, Member (J):
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